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.the seller, Dot by the purchaser. Tho pur-
duIser may indicate. price but the 
demand is a1ways by the seIIor. \\"0 are 
the sellers and wo are JOing to domaDd a 
price that we may coo.sider reasonable. 

As far as tho qucation 'Of steel is coo· 
cernod, this wagon, which is of a special 
type tDOWD as aD opeD type, oight-whoolor 
.double boaie GondOla wagoD, bas to be 
manufactured with a spoc:ia1 typo of steel 
whicb will be able to stand the variations 
« climate in the Soviet Union where it 
bocomes very, very cold in winter and it 
is reason'ably warm in summor. For this, 
there is a spec:.W type or steel wbich is 
required. We may bave to import and, in 
fact, we sba1l have to import some steel .wben we make tbe prototype of tbe wagon. 
But laleT, wben we start production it 
·would be possible for our steel mills to 
supply this steel in India. 

SHRI E. K. NAYANAR: From the 
press reports about the deal with the 
Soviet Union, the Soviet Union appears to 
have suggested deferred payment in six 
.equal annui1 instalments for these wagons. 
A U.N. agency is reported to have com-
IJICIlted that it was strange that a highly 
.developed country should be asking for 
such a facility from a developing country. 
The State Bank of India was approached 
for financing the supply of some 10,000 
.wagons but it seems to have expressed iL' 
inability to undenake operations of this 
magnitude. In view of this. what steps 
.are the Government goins to take to clear 
.the difficulty about foreign exchange? 

SHRI DINESH SINGH: I would res-
pectfu1Iy beg of the bon. Member not to 
go by the press reports that appear 011 this 
8Ubject but by the authoritative statements 
that we may make in the House and out-
side. So far as tho trade with Soviet 
U1lion is concerned. the House is aware 
that it is based on a balanced rupee 
IICCOWit in whicb exports and imports are 
to be matched. ThcnlDre. the arrange· 
·mont that we shall CIIIIIe into will bear all 
this in mind. 

SHRI It. K. AM1N ; Whether the price 
paid by USSR. is the correct price or not 
<:all be ko,own by seeing wbat prices we 
are receiving from othor countries Yke 
Japan, Korea, etc. for the same wagons. 

Is thero any difference in price and if there 
is any difference, wbat is the reasoa ? 

SHIll D1NESH SINOH; I am unable 
to understand what the bon. member is 
saying, As I said, these are special type 
of wagons which are going to be mlllU-
factured. There is no price indicated tn.n 
the Soviet Union. The price that we bave 
indicated does take into account the prices 
that we bave olJered to other COIJDtriOi. 
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PuaLiC SElt.V ANTs INVOL Vl!D IN 9reEL DEAL 

-37. SHRI ONKAR LAL BBIlWA: 
Will the Minister of SI'EE.L, MINES AND 
MEI'ALS be pleased to state : 

(a) the nature of action taken by the 
Government of India apinst (he public 
servants who were involved in the SIIeoI 
Deal in 1960; 

(b) wbether it is a Ifact tbat Central 
Vigilance Commission have also ~ 



29 Written Answers KARTIKA 21, 1890 (SAKA) • Written AllSWers 30 

with all the recommendations of the Sarkar 
Committee relating to the Steel tfansac-
lions; III1d 

(c) if so. the reaction of Government 
thereto? 

THE MINISTER OF STATE IN 1HE 
MINISTRY OF STEEL. MINES AND 
METALS (SHRI p. C. SE:fHl) : (a) The 
Government arc \Uking necessary steps to 
institute discip'inary proceedings. in accor-
dance with the relevant rule~ and regula-
tions, again't the Government servant, 
concerned. 

(b) and (e). The Cenlral Vigilance 
Commission agreed with all the recom-
mendations of the Sarkar Committee, re-
lating to the tr .. nsactions in which p)Jblic 
';crvants were suspecled or alleged to have 
:l..::ted for improper pllrpO~es., or in a cor-
rupt manner. The Government there-after 
took their decisions. [contained in Ministry 
of Steel. Mines & Metal, (Dcrartment of 
Iror; & Steel) Resolution No. SCII-14(3)/ 
1i8. dated 10th May. 1968]. accepting the 
views of the Celliral Vigi!ance Cornmi,-
~ion. 

INDU''1"RI.IL FI",INCE CORPORATION 

'38. SHRI If. N. I\1UKERJEE: Will 
Ihe Mini.skr of II'DUSTRIAL DEVELOP-
MENT AND COMPANY AFFAIRS b" 
rlca,ed to state : 

(a) whether a nllmher of industrial 
concerns failed to repa y the loans advanced 
to them by the Industrial Finance Cor·' 
poration; 

(b) if so. the number of defaultin): 
concerns and the outf;\andin/t amount due 
from them: and 

(c) what step, have been taken to rc· 
cover the dues from them? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT & COMPANY AFFAIRS 
(SHRI F. A. AHMED) : (a) to (c). The 
information is being cOllect~ and will be 
laid on the Table of the House. 
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Ex-RAILWAY EMPLOYEi' RUN OVER BY 

TRAIN 

*40. SHRI SURAJ BHAN : 
SHRI DHIRESWAR KALITA: 
SHRI p. GOPALAN: 
SHRI NAM'BIAR : 

wm the Minister of RAILWAYS be 
pleased to state : 




